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the light of thisframework, bulk of the
allotmcnt was done. Upto March,
1977, 9070 Pon Dam oustees were
bilitated in Rajasthan, and g9 ous-
tees were rchabilitated during March,
1977 and December, 1979.

Delay in resettlement has been due to
the fact that a number of oustecs have
not been forthcoming to make applications
for allotment of land as it involved
movement from Himachal Pradesh to
Rajasthan. In a number of cases, the
oustees were not in a‘ position to under-
take cultivation directly or through person
identified in the Rules referred to above,
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Demand for Radio Station and TV
Centre in Ahwa-Dang region

1589. SHRI U. H. PATEL : Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) Whether there are demands from
various quarters of Bulsar Dang and
other parts of Gujarat for setting up of a
Radio Station and T.V. Centre in the
Ahwa-Dang an Adivasi area ;

(b) whether he has received recently
lettrers from the President of Panchayat-
\D/ang Ahwa as well as letters from some

d.Ps;

(c) if so, the details thereof and action
taken thereon ;

(d) whether it is also a fact that in the
Congress (I) menifesto, more facilities
were promised to the people in backward
and Adivsaj areas of the country ; and

(e) if so, what action is proposed for
providing such a Radio Station in Adivasi
areas ?

THE MINISTER OF INFORMATION
AND BROADGASTING AND SUPPLY
AND REHABILITATION (SHRI
VASANT SATHE) : (a) to (c). There
have been demands for setting up a radio
station in Ahwa-Dang Region in Gujarat.
Presently, Ahwa-Dang is not adequately
covered by any of the medium wave
transmitters of A, ILR. A scheme to set
up a radio station at Ahwa was included
in the 4th, 5th and 6th Plans, But due
to cqnstraints on financial resources the
sehemie had to be dropped. As regards
TV also, there is no proposal to set up
TV station in Ahwa-Dang Region during
the 6th Plan,

(d) Yes, Sir,
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(¢) The demand for sctting up a radio
station and a TV station in Ahwa-Dang
will be kept in view while formulating
future Plans of AIR and Doordarshan.

Setting up of a T.V. Transmitter at
Ernakulam

1580. SHRIMATI SUSEELA GOPA-
LAN: Will the Minister of INFOR-
_MATION AND ROADCASTING be
pleased to state:

(a) whether he has received any
representation from Cochin Corpora-
tion to set up a T. V. Transmitter at
Ernakulam;

(b) if so, what he has taken to pur-
sue the matter; and

(c) if not, what are the reasons

thereof?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
SUPPLY AND REHABILITATION
(SHRI VASANT SATHE): (a). to (c).
There have been requests from various
quarters for the setting up of a TV
station at Ernakulam, Due to con-
straints on financial resources and low
priority accorded to T. V. expansion,
there is no proposal to set up a T.V.
transmitter at Ernakulam during the
current Plan period (1978-80). How-
ever, there ig an approveld Sixth
Plan proposal to set up a full-fledged
T.V. Station at Trivandrum during the
current Plan period.

National Policy to develop Water
Resources for xrrigation

1591, SHRI GADADHAR SAHA :
Will the Minister of ENERGY AND
IRRIGATION AND COAL be pleased
to state :

(a) whether Government have formu-
lated a national policy to develop the
water resources and  utilise it for the
maximum benefit for irrigation and co-
ordinate the Irrigation and Flood Control
Projects and assist the Statesin executing
the Projects to stop recurrence of flood
and drought in the country ;

(b) if so, what are the main features ;
and
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(c) if not, the reasons thercof ?

THE MINISTER OF ENERGY AND
IRRIGATION AND COAL (SHRI
A.B.A. GHANI KHAN CHAUDHURI):
(a) to (c). Irrigation consumes the largest
quantity of water being used in our coun-
try. e Government of India has
been giving highest priority to the develop-
ment of the waters of the various river

taking into consideration equitable
stribution  of waters in water-short
areas, Since Independence a large number
of major, medium and minor
projects have been taken up and the irri-
gation potential of the country has been
more than doubled during the last 30 years,
Development of water resources for the
greatest good of the largest number has
been the main consideration. Increased
outlays are being provided for the develop-
ment of irrigation and flood control in
successive plans and,the tempo of develop-
ment of irrigation as well as flood protec-
tion works has been considerably stepped
up in the last 5 years or so,

Conference of State Irrigation Ministers
is held perindically to review the policies
and programmes of irrigation and ficod
control and a number of decisions are
taken impinging on the policy issues,

¥ The Centre is assisting the States by
way of technical advice, assistance in
investigations in some cases, provision of
additional financial assistance from time
to time and in monitoring the progress of
works for their  speedy, efficient and
economical execution, The Centre has
also been assisting the States in the pro-
curement of scarce materials like steel,
cement and explosives, It has also been
assisting the States in the movement of
these essential commodities and other
equipment by giving high piiority in rail
transport,

As further step in increasing the tempo
of development of irrigation, the Centre
is, at present, engaged in preparing a
National Perspective for Water Resour-
ces Development by inter-linking of rivers
80 as to transfer surplus waters to drought-
prone areas,

Stoppage of Court Work due to
Shortage of Paper

1502. SHRI K. LAKKAPPA : will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state :

(a) Whether itis a fact that Court
works have been stopped at Delhi due to
shortage of paper, if so, what are the
reasons for such shortages ;

(b) whether his Ministry could im-

prove the situation by supplying papers
for functioning of courts ; and





